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INTHE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERAU_

o) .AONO L] 67/9 5

Date of Order: '18-1-95,
| :

Betweens |
1. Swarupa. 8. M.M.2ppa.

2e M. Thangam, 9, M,Sangaiah,

3. M.N. Re&dy. 100 MoMalleswara Rao

4. Ch.Ramakrishna Rao. © 11. Mohd.Khaja Chajuddin.,

5. N Mbaj.aho
‘6. GeSatyanarayana
7+« M,Venkateswara Rao.

-

13, D.Kasaiah,

12 » Kl Ramakrishna. I

«s Applicants.

aﬁd

‘1, The Sr.Superintendent, Telegraph

Traffic, Warangal Division, Hanumakonda=l -

2, The Chief General Manager, Telecom,

A.P.rep. Union of India, Hyderabad-1,

- 3. The Sr.Mahager, Estate, BHEL,

Ramachandrapuram, Hyderabad-32,

For the Applicants: Mr.C,Suryariarayana. Advocate.

" For the Respondents: Mr., N.R.Devraj, Sr,0GscC,

CORAM3: : . _
THE HON'BOE MR, JUSTICE V.NEELADRI RAD 3

.e Responda‘énts.

|
VICE-CHAIRMAN

THE HON'BLE MR,R,RANGARAJAN : MEMBER(ADMH)

The Tribunal made the followingOrdef:-

Admit,

Until further orders, the order in regard to

recovery of amount pald towards H.R.A. upto the end of Novembér, 1994

to the applicant is suspended.

List it for final hearing inunedlateJTy below
admissions én 15.2.1995. For reply in the meanwhj,le.r

ﬁwﬂ;ﬂ s

Deputy REgistta.r (J)ec,

1, The sr.Superintendent, Telegraph Traffic,
Warangal Division, Hanumakonda~1l.

2. The Chief General Manager, Telecom,
A.P,Union of India, Hyderabad-1,

3. The gr.Manager, Estate, BHEL,
Ramachandrapuramn, Hyderabad-32,

4, One copy to Mr.C.Suryanarayana, Advocate, CAT;’JHyd.

5. One copy to Mr.N. R.Devraj, Sr,0GSC. CAT, Hyd.,.
6. One spare cCopv. '
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. Dis
Orde

TYPED BY

COMFARED BY APPROVEL BY

IN THE CENTRAL ADMINISTRATIVE TRIBU:.
HYDERABAD BENCH AT HYDERAEAD

" o
THE HON'3LE MR.GUSTICE V S TEELADRT RAO
: VICE=-CHAL RMAN

AND .
/

THE HON'BLE MK R.RANGARAJAN 3 M(ADIN)

DATED: I%-— l ..1995-—

ORDER/ FUEGEMIY,
MaAa/R.JVC.&EL.IJOQ
B in .
0.a.80. £ l as
T.A.No. (Wepoe )

Admitted ang Interim directions
issued,

Aliowed,

Dipposed of with directions,

Digmissed.
fis

'ssed as withdrawn
Lssed fqr default,
d/Re jected

No corder as to costs.






